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not available but the National Remote
Sensing Age.cy assessed the forest cover
in Madhya Pradesh at 10.86 miliion ha
for the period 1972-75 and at 9.02 mill.on
ha for the period 1980-82.

{(b) 1.99 million ha of forest land was
diverted for various development activities
during the perod 1956-1986, which 1s
10.39 per cent of the area legally classified
as forest in the State in 1956.

Amount collected throngh
ladira Vikas Patra

*588. SHR! S.G. GHOLAP : Will the
Minister of FINANCE be pleased to
statc :

(a) the targects set for the collection of
amount through Iodira Vikas Patias ; and

(b) the period for which the scheme
will remain vpen ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI!
JANARDHANA POOJARY) : (a) No
targets have been tixed for collection of
amount through Indira Vikas Patras.

(b) The scheme is not hmited to any
specified period.

Refinanciag Scheme of NABARD

*589. SHR1 HARISH RAWAT : Will
the Mianister of FINANCE be plcased to
state :

{a) the number of small and medium
units set up 10 various States by providing
financial assistuncc (o commercial banks
under the refinancing scheme of the
National Bank for Agriculture and Rural
Development during 1986-87 ; and

(b) the reasons for releasing less
amount for units in some States ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) and (b).
National Bank for Agriculture and Rural
Development (NABARD) has reported
that refinance from NABARD 13 pow
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available for non-farm activities for vnits
in the smali and tiny sectors through
Scheduled Commeicial Banks, Regional
Rural Banks, State Cooperative Banks
and State Land Development Banks.
NABARD has rcported that it has not
extended refinance facility to medium
sized units so far. State-wise details of
refinance assistance disbursed by
NABARD as investment credit for non-
farm activities during its accountiag year
1986-87 (upto Dccember, 1986) are indi-
cated in 1the Statement given below.
NABARD hus indicated that details of
number of units set up through its refi-
nance ass.st:.nce during the ycar 1986-87
arc not available. The amount of refinance
from NABARD to the banks in various
States is likely to vary since it depends
upon the number und tvpe of schemes
sponsoied and the amount of refinance
sought by the banks.

Statement

State-wise details of amounts disbursed by
NAB 4R D under us refinancing schemes
Jor nom-farm activities during 1986-87
(Upto Dec. 1¥86)

(Rs. in lakhs)

S. No.

States/Union Amount of
Territories refinance
disbursed
. _l , e --.,__-3_ —
Andhbra Pradesh 194.17
Assam 71.18
3. Andaman & Nicobar
Islands 5.25
4. Bibar 536.99
5. Delhi 0.16
6. Gujarat 151.12
7. Goa Daman & Diu 2.84
8. Haryana 83.30
9. Himachal Pradesh 46.42

10. Jammu & Kashmir S2.14



APRIL 8, 1987

43 Written Answerd
1 2 3
11. Karnataka 324.38
12. Kerala 207.37
13. Madhya Pradesh 307.18
14. Muduharashira 259.11
15. Manipur 0.88
16. Orissa 349.13
17. Pondicherry 0.83
18. Punjadb 147.04
19. Rajasthan 321.91
20, Sikkum 4.07
21. Tamil Nadu 388.81
22. ‘Tripura 22.77
23. Uttar Pradesh 2277.78
24. West Beug.l 420.34
(English]
Subscription to UTI
*590. SHRI C.K. KUPPUSWAMY :

Will tbe Minster of FINANCE be pleased
%o state .

(a) the to:al amount subscribed to the
Unit Trust of I1oda during the year
1986-87 .

(b) out of ths tutal subsciipt.on, how
many schemes h.ve been undertaken for
the benefit of the weaker sections, parti-
cularly m the rural areas ; and

(c) the details of such schemes intro-
duced in the Southern region 7

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND MINISTER OF
SsTATE IN THE MINISTRY OF
FINANCE .SHRI BRAHMA DUTT):
(a) The total amount subsbribed to the
various Schemes of the U.T.1. during the
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period from 1st July, 1986 to 19th March,
1987 aggregte to Rs. 854 84 crores.

(b) U T.1. operates on business princi~
ples keeping ino view the interest of the
Unitholders. Thcerefore, the Schemes of
the U.T.I. are managed for ensuring a
fair retu:n to the Unithoiders. Actore
dingly, tt is not envisaged that the U.T.L.
should undecrtake exclusive Schemes for
the benefit of the weaker sections.

(c) The various Unit Scheme of the
U.T.I. are open to investors in ull parts
of the country.

Projects of Chitra Tirunal Institute of
Medical Sciences and Techaology,
Trivandrum

*s91. SHRI T. BASHEER : Will the
PRIME MINISTER be pleascd to state :

(a) the piojects carried out by Sree
Chitra Tirunal Institute of Medical
Sciences ond Technology, Trisandrum
since 11 was declared as an lostitution of
National Impoitance 1o 1981 ;

(b) the expendituie of the Ilastitute
duting the period from 198F to 1985,
yeir-wise ; and

‘c) the pew projects proposed by the
Insticute for the current yesr and the next
year ?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN 1HE DEPART-
MENTS OF OCEAN DEVELOPMENT,

ATOMIC ENERGY, ELECTRONICS
AND SPACE (SHRI K.R. NARA-
YANAN) : (a) The following projects

were carried out by Sree Chitra Tirunal
Institute since it was declared as an Iosti-
tutton of Natiopal importance 10 1981 ‘=

1. Development of Disposabie
Blood Bag Sysiems for blood

collection, storage, cumponent
separation ;

2. Development of disposable ocay-
generator & cardiotomy reservoir
to be wused as artificial lung €



